
GOVERNMENT OFINDIA
MINISTRY OF RURAL DEVELOPNIIENT
DEPARTMENT OF LAND RESOURCES

.    LOK SABHA

UNSTARRED QUESTION No.910
TO BE ANSWERED ON 07.02.2019

Status of DPAP

910.SHRI RAJU SHETTY:

Willthe Minister of RURAL DEVELOPMENT be pleased to State:

(a)Whether the Governmcnt has identifled the Drought Prone areas in the country during the
last thrce years and thc cllrrent year so th7at Drought Prone Areas Programme(DPAP)could

be implemented in view ofpresent drought conditions;

(b)ifSO,the details thercot District― wise and Statc― wlse;

(C)the status ofthe DPAP across the country;and

(d)the quantum of funds rcleased under thc said programFne in the drought prone areas,
District―宙 sc and State― wisc?

ANSWER

MINISTER OF STATE FOR RURAL DEVELOPMENT
(SHRI RAM KRIPAIノ YADAV)

(a)tO(d):The Department of Land Resources(DoLR)was earlier implementing threc area
development prograllnmes nalnely Drought Prone Area Prograrnme(DPAP), Desert
Development PrOgramme(DDP)and lntegrated Wastelands Development PrograFnme

(IWDP)on watershed basis.

These three programmcs wcrc intcgratcd and consolidatcd into a single modifled prograrnme

called the lntcgrated Watershcd Managemcnt Programme(IWMP)With effect from
26.02.2009.

Department of Land Rcsources has sanctioned 8214 watershed dcvelopment proJects in 28

States(except Goa)[during the period 2009‐ 10 to 2014-15]covering an area of about 39:07

million hectare under lntegrated Watershed Management Programme(IWMP)principally for

development ofrainfed portions ofnet cultivated area and culturable wastelands..The IWヽ 4P
was allllalgarnated in 2015-16 as the Watcrshed Development Component of the Pradhan

Mantri Krishi Sinchaycc Yqana(wDC― PMKSY).Govemment has,ot sanctioncd any ncw
watershcd pr●ectS under WDC― PMKSY since 2015-16 and the focus is now on the
completion ofongoing pr● ectS.

8214 prdectS Sanctioned with a total cost of Rs.50,739.58 crore(Rs.33,642.24 crore as

Central share)under lwMP are being implcmented under WDC‐PMKSY.State‐ wise details
of nllmber of sanctioncd proJects,area covercd by thc prOJects and funds released as Central

share dllring the last thrcc years and current year(upt0 31鈍 December 2018)]are g市 en in
Annexure.             ‐

ルた″sθ distribution offunds(Central share plus State share)amongst the Districts/pЮ jects
in a particular State is undertaken at the State level by the respective States。

****



Annexure

Annexure refcrred lo in reply to parts(a)10(d)OftllC Lok Sabha Unstarred QuestiOn

No.910 1or answer o■ 07.02.2019

State-wise details of number of WDC-PMKSY prcjects sanctioned, area covered by the

projects and funds released during last three years and the current year as Central share

(,trr.:u in million ha, Amount in Rs. crore)
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Note: 1)WDC― PMKSY is nol opcrationalin thc Uniolrrerr■ Orics.

2)There iS nO sanctioncd pr● ectin Goa.
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